Joint_Com; Report_in_the matter_of 0.A No. 23 Dr. Sania
Kulshreshtra Vis State of Uttar Pradesh & Ors.

In the aforesaid matter, applicant Dr. Sanjay Kulshreshtra has submitted in the
application that water from submersible pump is coming mixed with sewage causing
a large area of city. This
sewage contaminated water is not only coming through bore well of submersible pump

serious threat of widespread sewage/fecal borne discases

but also in taps of municipal water supply. The cause of this mixing of sewage with
ground water is considered to be the fault in the Sewage Treatment Plant (STP) of 36
MLD capacity which has 65 feet deep sump well that collects sewage and probably this
sewage has leaked to soil. Mixing of sewage with tap water have been reported in past
also. However, mixing of sewage with ground water is a serious threat to fecal

contamination of a large water table risking a large population. The silt of sewage is not
being properly disposed of as most of it is being dumped to Yamuna River.

Hon'ble National Green Tribunal was pleased o pass the direction on dated
02.01.2024 in the above O.A No. 621 of 2023 (Dr. Sanjay Kulshreshtra Vis State of
Uttar Pradesh & Ors). The relevant part ofthe order is as bel

“S. In view of the averments made in the application, we also consider it appropriate
that a Joint Commitiee be constituted 10 verify the factual position and suggest
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising
of representatives of Central Groundwater Authority, UP. State Ground Water
Awtorisy, the Distict Magirat, gra, Conissioner, Municipal Corporation, Agra.
and, sh Pollution
two weeks, undertake v associate
the applicant and representative of the concerned project proponent, verify the factual
position and suggest appropriate remedial action. The State PCB will be the nodal
agency for coordination and compliance. Factual and Action taken Report may be

one month by e-mail at judi in preferably in the form of
searchable PDF/OCR Supported PDF and not in the form of Image PDF.

As per the Hon'ble National Green Tribunal order dated 02.01.2024 Joint Committee.
‘was formed having member of Central Ground Water Authority, U.P Ground Water
Department, Municipal Corporation, Agra, District Administration and State PCB as a
Nodal Agency for coordination and compliance.

1. Shri Jagdamba Prasad, Scientist-D has been nominated on behalf of Central
Ground  Water Board, Norther Region, Bhujal Bhawan, Lucknow.
(Annexure-1)

Shri Shivam Dwived, Assistant Engis Officer, Water
Management Council, Agra has been nominated on behalf of Ground Water
Department, U.P, Lucknow. (Annexure-2)




Additional Municipal C 1,GM, Jalkal and Ex tE:
Municipal Corporation, Agra has been nominated by Municipal Commissioner,
Municipal Corporation, Agra. (Annexure-3)

City Magistrate has been nominated by District Magistrate, Agra (Annexure-4)
Regional, Officer, Agra has been nominated as a member on behalf of State
Pollution Control Board vide lettr dated 10.01.2024. (Annexure-5)

Letter has been sent by E-mail dated 16.01.2024 to all the committee members
including Dr. Sanjay Kulshreshtra (Applicant) regarding proposed inspection of the site
on dated 19.01.2024 to verify the factual position. (Annexure-6) The Joint Committee
visited the said area on dated 19.01.2024.

On the date of inspection Regional Officer, U.P Pollution Control Board, Agra
contacted Dr. Sanjay Kulshreshtra on his mobile no-9897078436 to be available for the

busy in

P

Joint Committee inspection. Dr. Sanjay Kulshreshtra informed that he
operation, so he bl Joint C
proceed their inspection.

36MLD Main Pumping Station (MPS) and Sewage Treatment Plant (STP) i being
operated and maintained by Construction and Design Services, U.P Jal Nigam, Agra. At
the time of inspection Shri Bhupendra Kumar, Project Manager, Shri Wasif Kirmani,
Resident Engincer, Construction and Design Services, U.P Jal Nigam, Agra were also
present.

Project Manager informed that 36MLD Main Pumping Station (MPS) and Sewage
‘Treatment Plant (STP) has been made by Construction and Design Services, U.P Jal
Nigam, Agra on behalf of Agra Development Authority and constructed by M/s Awadh
Developers (P) Ltd., New Delhi. The construction work has been started in the year 2011
and was com

ioned in the year 2016 which caters the domestic sewage of
Shastripuram, Awas Vikas Colony and Jagdishpura area. The domestic sewage is
collected at 36MLD Main Pumping Station (MPS) through gravity by the sewer line
which is further pumped with the help of 180HP motors (05 Nos.) to 36MLD STP for
treatment.

Shri Bhupendra Kumar, Project Manager informed that there are two sump wells of
45 Feet & 65 Feet depth at 36MLD Main Pumping Station (MPS) where the domestic
sewage is collected and pumped to 36MLD STP for treatment. No cpisode regarding
leakage of sewage from the sump wells have been reported.

At the time of inspection 36MLD MPS was found operational. Two ground water
samples have been collected from the submersible located at MPS and near by area (1)
‘Ground water of submersible 36MLD MPS Premises (2) Ground water of sample from
Khatter Cold near 36MLD MPS. Joint Committee also visited 36MLD STP at the time
of inspection STP was operational and one ground water sample was collected from the
submersible located at STP and one ground water sample was collected from the
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handpump located near 36MLD STP. Relevant Photographs taken during sampling is
annexed as (Annexure-7).
Analytical results of ground water are depicted in table-1
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*+TDS-Total Dissalved Solids, CACOs-Total Hardness, Ca-Calcium, Mig-Vagaesiom, C-Chloride, NO»-Nitrate, Cr-Chromium,

Copper, C-Cadmium, Pb-Lead, Zn-Zine, TC-Total Caliform

Based on the inspection and analytical results major observations and
recommendation are summarized as under:

36MLI i ing
transferred through motors to 36MLD Sewage Treatment Plant.

36MLD Sewage Treatment Plant based on Sequential Batch Reactor (SBR)
Technology was operational and treated effluent is being discharge in irrigation
canal,

Calcium (Ca) at 03 locations
(Mg) at 04 locations are exceeding the permissible

exceeding the permissible limit, Magnesium
. Nitrate (NOy) at 03




11

locations are exceeding the Acceptable Limit. No fecal con

ination is found

inthe ground water samples.

During the inspecton. it was obscrved that thre could be several other easons
for the ground water contamination. Detail sudy s required 1o find out the
scogenic contamination and anthropogenic pollution. Others basic parametcr

and trace metals analysis are required with proper

5. As per Ground Water Resource Estimation (GWRE) 2023 . the Bichpuri block
and Agra City are in Over-exploited catcgory and stages of ground water
extraction are 170.41 % and 113.90% respectively

As per previous study ground wate is nol suitable for human consumption duc
10 high contamination of Nitrate and Fluoride and trace clements with high
salinity. Limited frsh water pockets available in he cty area and blocks

In view p s and
‘quality of ground water, i is recommended that drinking water supply should be:
supplied through surface water for sustainable development and ground water
may be used in other domest

ind industrial purpose.

“The Joint Report is heing submitted for your ki

v

perusal and necessary action.

2Ly, 3
bl Officer, Environmént G MJalkal

U.P Polltion Conrol Bowrd Municipal Corporaion, Municipal Corporation,
Agra Agra

o ilas
Di Agra

et Ground Water ter Board,
Management Council, them mmn
Aura
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Agra, Uttar Pradesh, India

Bichpuri Rd, Manghatai, Agra, Uttar Pradesh
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RO Agra <roagra@uppch in>

Regarding OA No-621/2023 (Dr. Salyalshrsslha VIs State of U.P and Ors.)

CGWB NR Lucknow <rdnr-cgwb@nic.n> Thu, Jan 11, 2024 at 1:53 PM
To- dmagra.agra@gmail com. dmagr <dmagr@nic.in>, roagra <roagra@uppch.n

JAGOAMBA PRASAD <iprasas-cgwbi@gov.ns. Member Secrotary <me@uppc com, Direclor
Upgut n@gmal com>, MCGWA <mcgwa-cawb@govin>

dian
surdt 7 vd fawa & sl & € favm @ oft i e AP - (daré <t 90452085988 ) 1 i favar e &

Central Ground Water Board
Northern Region, Bhujal Bhawar
Sector-B. Sitapir Road Yojana, Aligan)

E-mail:_rdnr-cgwb@nic.in
@7 B, Save Water Save this Planet

To: "upgud in” <15 31 o>, “RD CGWB NR Lucknow” </t >
St Viadnescay, January 10, 2024 110330 AM
Subjoct: Regarding O No-621/2023 (Dr. Sanjay Kulshrestha Vis State of U.P and Ors.)
PFA

), UPPCE,

.+ 621 0f 2023_0001.pdf
saaK




o —~ o
e Fex i (Ofce) 05222288471
1 gﬂ o s T
T S R, Soso,
T W HON0%0),
Ry, 'mml
W@ 1599 /qomoft0 /w26 Reties / sreers /o /4/444
2024

- ST R o, 1 Rt 4 Rt 04 No_ 6212023 . Suniy
et Sae o UP & 0, % TR st e 20120 9 sy 3 Sn

1
0t R Ry, ngmmmmmmmw—aml
mﬁmmmsﬁﬂmﬁmﬁﬁﬂWnAmumﬂun
Senjay Kulshreshtra vs State of UP & Ors ¥ R AW Rries 02012008 (IR %) 3 s 5w
ﬁwmmmﬁw,ﬁmﬁmﬁﬁi—ﬁamummuﬁm
ﬂ,hﬂwmﬂwﬁnﬁa%;ﬁa/ﬁmmw
ﬁwwm«hﬁmww
ﬁﬁg\vmvﬁamwz}thﬂwmwﬁm&

4 In view of the

State of
Utar Pradesh, th ‘Government of Utar Pradesh () Up. Jal Nigam, through ts Chairman, (3)
vincipal Secetary, Ground Water Deperimen, Goversment of thgy Pradesh (4) Commissioner, Municipal
Corporaton, Agra, (5) Diswict Magsrte, dgra. and (6) Uppcs, through its Member Secretary who siand
impleaded as respondens No. 1 1o 6, mkmhmwtomwmmmvmmh
application. Notices be o, 1 e 10 the averments
malle i the application on or before 2002.2024 t fugtin in preferably in the form of searchable
PDFIOCR supported PDF and ot inthe orm of Image PDF.

3 In view of the averments made in the apiication, we aleo consider i “Ppropriat that a Joint Commitee be

4 . we constite a Joint
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rd suggest ppropriate remedial acton. The State PCB wll 8¢ the morp 981y for coordination and compliance.
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.4, Inview ofthefoctsand circumstances ofthe case we consider it ncessary to have the response from
(1) Stote of Uttor Pracesh, through Chief Secrtary, Government o Uttar radesh (2) .. Jo Nigam,
through s Chaimon, (3) Principl Secetory, Ground Warer Oaparimen, Governmene of Utor
o Ao, (5)District M
hrough its Member Secretory who stand impleaded as respondents No. 1 to 6. The Registry s
directed to prepare and attach memo of parties to the application. Notices be issued to respondents
no. 1 to 6 requiring them to file their reply/response to the averments made in the application on or
before 20.02.2024 ot judicial-ngt@gov.in preferably in the form of searchable PDF/OCR supported
PDF and not inthe form of Image POF.

In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of representatives of Central Groundwater
Authority, U.P. State Ground . the A issioner, Municipal
Corporation, Agra, and Uttar Pradesh Pollution Control Board (UPPCB) and direct the same to meet
within two weeks, undertake visits to the sit, look into the grievances of the applicant, associate the
applicant and representative of the concerned project proponent, verify the factual position and
suggest appropriate remedial action. The State PCB will be the nodal agency for O.A. No. 621/2023
Dr. Sanjay Kulshreshtra Vs. State of U.P. & Ors. coordination and compliance. Factual and Action
taken Report may be submitted within one month by e-mail at judicial-ngt@gov.in preferably in the
oge POF.
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nerze, 5:14 PM

A-6
M Gmail

RO Agra <roagra@uppcb.in>

Regarding Joint Committee Visit lr%.-szuzoz: Dr. Sanjay Kulshresthra vs
State of U.P. & others

1 message

RO Agra <roagra@uppeb. T
To: Nagar Nigam Agra <nmugvﬂ@gm-u .com>. jorasad-cgwb@govin, upgwd.i n@gmai.com
Ca:dn

<drsankul2008@gmail.com>

. Jan 16, 2024 at 5:14 PM

sir,

Please find enclosed letter regarding Joint Committee Vit n comy
10.-621/2023 Dr. Sanjay Kulshresthra vs Stat

pliance of order passed in 0.A.
te of U.P. & ot

Regards
R.0., UPPCB
AGRA

=) OA. No.621 of 2023_0001.pdf
406K
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“We constitute a Join Committee comprising of representatives of Central
Groundwater Authority, U.P. State Ground Water Authority, the District Magisirate, Agra,
Commissioner, Municipal Corporation, Agra, and Uttar Pradesh Pollution Control Board
(UPPCB) and direct the same to meet within two weeks, undertake visits 10 the sie, look into
the grievances of the applicani, associate the applicant and representative of the co
project proponen, verify the factual position and suggest appropriate remedial action. The
State PCB will be the nodal agency for coordination and compliance.
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= REGIONAL, TORY A
== UTTAR PRADESH Py loN (()\TK()I BOARD
14.scctor3 b AV Sikandra Yoina, Agra
TEST REPORT: WATER LABORATORY(GROUND WATE
et N0 24523005 Agra 20z Dac 3022024
Sample Location: Ground wate of Submersable J6ILD (MPS Premiscs)

A

ress: Bodla-Bichhpuri Roud Agera

& Distiret: Agrs

A+ Samy

ple Source: Other

e : None

ity and Packing : | LTR Jercane

9 Date of Sample Callection : 190012024

-

vis Indented by : RO Agra

11 Date of sample receiptin Lab : 2000112024

1

Parameter Unit Standards Source: | Results | Detection Range |
S00:201220d Rev.) |

Required Acceptable

el S APHA 240 4 2590 ol Divaed S | g ) Ty
i, APVA 24 £ 2M0C EDTA ot ) o | e
ok APIA 24 T500C 2023 P < > =

NonNABL Parame

R

R
Digitally signed by

VISHWANAT Ui siarma
Date: 2024.02.13

HSHARMA 35500050

KSHITESH PATEL (A30) e T




ENTRAL LABORATORY

A Bullding. No TC-12V 0, Gomti Nagar, Lucknow-226010

= c
== UTTAR PRADEQ%T(ON CONTROL BOARD
=

Date:10m22024

Addres: Nesr 36 Mid (mps) Bodia Bichpuri Rosd Ara
& Disy
.

Agra

Sample Source: Other
Topeofsample Ground Wote

- + Amarendra Singh, 1k
7+ Odour : None

8- Quantity and Packing : | LTR Jericane

9- Date of Sample Collection  19/01/2024

Analyis Indented by : RO Agra

Date of sumple receipt in Lat

4012024

Parameter

Lead APIA 260 B 3111 2031

Thesesandards e st o rvision
“Non-NABL Parameters,

Remark:* - NA

Analysed by
Dr Mamta Pandey(SA), Poonsm
‘ChowdharyIRF)]

Auborizedby

ARUNIMA BAPAISILL L e o

Dr Arunima Bajpai (ASO) cm;?l-.o- i _“mm"




UTTAR P

RADESH
Sector:3 B, Ay

REGIONAL TORY AGRA
N CONTROL BOARD
andra Yojua, Agra

TEST REPORT: WATER LABORATORY(GROUND WATER)

2 Address: Near 36 Mid (mps) Bodia Bichpuri

& Disiret:

4 Sample Souree: Tubewell

1LTR Je
9- Datc of Sumple Callection : 1910112024
ndented by : RO Agra

S Quantity and Packing

10 Am

11 Date of sample rec

i Roud Agra

ogh, A, Sunil Kumar (MA)

in Lab s 20012024

Dates1 3022024

Parameter

Unit

Standards Source: | Results

1S 10500:2012(20d Rev.)

Required Acceptable |
Limit

Detection Range

Cokim, APIA men woiom |
2 APHA 20 E4 1500 Mg 2020 et 00wt |
ol Cobfor. APHA 9221 2400 £ 3023 P ~ [ o m s
e standards are subjeet 0 revison
“Non-NABL. Parameters.
Remark * - NA
Analysed by
[Amarcndra Singh(SA)|
Autharized by VISHWANATH Sty
VISHWANATH SHARMA

KSHITESH PATEL (AS0)

SHARMA

Date: 2024021319315
<05

Regional Officer



CENTRAL LABORATORY

UTTAR PRADES 10N CONTROL BOARD
Building. No TC-12 Vi Gomii Nagar, Lucknow-226010

Rer No: 24531984/ CENTRAL/2024
le Location: Khattar Cold Near 36 MId (Mps) Heavy Metals
Address; Near 36 Mid (mps) Bodla Bichpuri Road Ara

'A
’S

- Distret: Agrs

4 Sample Source: Other

S Type of sample : Ground Water

- Sample Collected By : Amarendra Singh, SA, Sunil Kumar (MA)
Odour : None

% Quantity and Packing : 1 LTR Jericanc.

9 Date of Sample Collection : 19012024

10- Analyis Indented by : RO Agra

11- Date of sample receipt in Lab : 2410112024

i Parameter Unit Snndnd:swlw Results | Detection Range
15 1050030130000 Rev)
ired Acceptabe
| - oy Limit
o - 0 R
E e
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=T REGION AJat ABORATORY AGRA
=ay UTTAR PRADESH 10N CONTROL BOARD
b 14, sector-3 5. N vil. Skanra Vojna, Agra
PORT: WATER 5
Kol No: 24524041 Agrarzozs Datec1voz2024

STP 36 MLD Premises
2 Address: Near 36 Mid (mps) Sadarvan Bichpuri Road Ara
3 Dis

A
4 Sample Source: Other

S Type of sample : Ground Water

0 Sample Collected By : Amarendra Singh, SA. Sunil Kumar (MA)

7 Odour: None

- Quanity and Packing : | LTR lericanc

o ction £ 1910112024

Aalyis Indented by : RO Agra .

of Sample €
"

12 Date of sample receipt in Lab : 2010112024

| et |

Parameter ‘

]
T oo, APIA 9221 240 .20 [ | [ o Fr i |
NonNAI. Parametes

Remark* -NA
Anatysed by
IAmarendr SnghSA)
Digitally signed by
VISHWANA (i s
Date: 2024.02.13
TH SHARMA 735 57050

Regional Officer.
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KSHITESH PATEL (AS0)



== CENTRAL LABORATORY
=== UTTAR PRADES! ITION CONTROL BOARD
. 32

S Building. No TC-12V Vi ind, Gomil Nagar, Lucknow-226010

Ref No: 24532008/ CENTRALI2024
1 Sumple Location: STP 36 Mid Premises heavy Metals
2+ Address: Near 36 MId (mps) Sadarvan Bichpuri Road Ara

Dates10022024

4 Sample Source: Other
S Type of sample : Ground Water

ected By : Amesendra Singh, SA, Sunil Kumar (MA)
Odour : None

N Quantity and Packing : | LTR Jericane

9- Datc of Sample Collection : 19/01/2024

10- Analyis Indented by : RO Agra

11- Date of sumple receipt in Lab : 2410112024

e Sample €

Parameter

i A T3 E6 500 8088 i
€ Moo 2033

v

These standands are subjet o revision
“Non-NABL Parameters.
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Dr Arunima Bajpai (AS0) cuFORAL Sy
Central Laboratory



= RATORY AGRA
ey UTTAR P)um-:s LWQTION CONTROL BOARD
e 14, Sector-3 . Sikandra Yojna, Agra
S )
Rl No: 24524489 Agrar2024 Dates13/0272024
et : Handpump Near STP 36 MLD Railway Fatak Bichpuri Agra

2. Address: Near 36 M

(mps) Sadarvan Bichpuri Road Ars

A
e Source;

Handpump.
S Type of sample : Ground Watcr

o Sample Collected By : Amarendra Singh. SA. Sunil Kamar (MA)
7- Odour : None

N Quantity and Packing : | LTR Jericanc

9- Date of Sample Callection : 190112024

10- Analyis Indented by : RO Agra

11 Date of sample receiptin Lab : 20012024,

rameter Unit ‘ tandards Source: | Results | Detection Range
Rev)

81 msw 20120

e A |
S 7 R |
ot ArA 200 2020 207 uw T ==, |
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s 30 EDTA T “7 m__

N |

These standards are subjec o revision
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s CENTRAL JORATORY
== UTTAR PRADES! ITION CONTROL BOARD
7 Bulding. No TC12Y  Gomil Negar, Lucknew-226010

Hef No: 24532046/CENTRAL2024
1+ Sample Location: Handpump Near STP 36 MLD Railway Faiak Heavy Metals
Near 36 M1d (mps) Sadarvan Bichpur Road Ara

Distiret: Agrs -

ample Source: Handpump
S Type of sampl
& Sample Collected By : Amarendra Singh, SA, Suil Kumar (MA)
7- Odour : None

S Quantity and Packing : | LTR Jericane

9- Date of Sample Collection : 19/01/2024

- Analyis Indented by : RO Agra

11- Datc of sample receipt in Lab : 240172024

Ground Water

I Parameter
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T N, APHA 4. Ee 500 NO3 B Ul
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These standards ar subjeet o revision

“Non-NABL Parameters.
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